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CIRCULAR

it has been noticed that some of the Court staff in this Complex are not, @meg record of the

N PRI

v
credentinls of their respective email 1Ds and Webex accounts. {1 is the n.s.pcns%&p‘« 01%% f.nr % /

(primarily Readers) to sceurely maimain credemtials for official ematls and Webex dccm Passwords

1 /.r

are confidential and may be shared only with concerned Court stall and the Learned Presiding Officer. The

Computer Branch is not authorivzed to keep records of such credentials.

[espite this, there has been an increase i requests for passward resets and provision ol eredentials,

especially during hybridiremale hearings.

Accordingly. all the Court stalt in the Rouse Avenue Count Complex are directed o maintain a

secure record of User 13s and passwords related 1o their official email accounts (both “dde.nic.in”™ and

“gmail.com™) and Cisco Webex licenses. Also to update the passwords time 10 tme and upon transler of

the Readers, update the mobile numbers associaied with the email 11Ds.

Strict compliance of the above directions is expected from all coneerned.

This issucs with the prior approval of Ld. Principal District & Scessions Judge cum Speciul Judge

{PC Act), CBI, Rouse Avenue Courts Comples, New Delhi,

(Atul KrishnaAgr wy)/

Special Judge (PC Agy? CBI-19

{OMicer

In-Charge (Computer Branch)

Rouse Avenue Disirict Courts

y 76 -528/¢

No.

fComputer Branch/RACC2026

Copy to:

_l‘.)

ed

New Delht

Dated: ... 06/0/ /}al—é

All Ld. Judicial OfTicers, Rouse Averue Caunt Complex with @ request o direet their Readers o

comply wilh the circular.
BS 1o [.d. Principal District & Sessions Judge. RACC. New Delhi

Reader o the undersigned.

\7{ & [ to upluad on Layers,
£ Website Commintee, Tis Hazari Courts, Delhi (for uploading on website),

G

Guard file,

?
(Officer In- ha'r,,c)/

Computer Branth,
Rouse Avenue Court Complex,
New Delha
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